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Sh. Shantam S. Mandhyan, Advocate for the petitioner/operational creditor and Sh.

Sh. Kartikey Saran alongwith Varun Singh Advocates for the respondent/corporate

debtor are present.

Learned counsel appearing for the respondent states that the reply is ready and the

same shall be filed before the Registry of this Bench during the course of day.

Learned counsel appearing for the petitioner seeks time to file rejoinder. Prayer is

allowed. One week time is granted for filing rejoinder.
Put up on 14.01.2020.

Dated: 17.12.2019
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(Justice Rajesh Payal Khare)
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